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UTTAR PRADESH SARKAR
SANSADIYA KARYA ANUBHAG-1

No. 674/XC-S-1-21-44S-2021
Dated Lucknow, August 27, 2021

NOTIFICATION
MISCELLANEOUS

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution, the Governor is
pleased to order the publication of the following English translation of the UTTAR PRADESH RAJYA
VISHWAVIDYALAYA (SANSODHAN) VIDHEYAK, 2021" introduced in the Uttar Pradesh
Legislative Assembly on August 19, 2021.

THE UTTAR PRADESH STATE UNIVERSITIES (AMENDMENT) BILL, 2021
A
BILL
to further amend the Uttar Pradesh State Universities Act, 1973.

IT Is HEREBY enacted in the Seventy second Year of the Republic of India as
follows:-

1. (1) This Act may be called the Uttar Pradesh State Universities Shorttitleand
(Amendment) Act, 2021. commencement

(2) It shall be deemed to have come into force with effect from August 3, 2021.

2. In section 4 of the Uttar Pradesh State Universities Act, 1973, hereinafter Amendment of
referred to as the "Principal Act”, in clause (i) of sub-section (1-A) for the words Section 4 of
" . . " . . K . President’s Act no.
Saharanpur State University, Saharanpur” the words "Maa Shakumbhari University, 1qof 1973 s
Saharanpur” shall be substituted. amended and re-

enacted by U.P.
Act no. 29 of
1974
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Amendment of 3. In the Schedule to the Principal Act, for the entry appearing at serial no. 15

Schedule in Column no. 2 of the said Schedule, for the words "Saharanpur State University,
Saharanpur” the words "Maa Shakumbhari University, Saharanpur" shall be
substituted.

Repeal and saving 4. (1) The Uttar Pradesh State Universities (Amendment)  U.P. Ordinance

Ordinance, 2021 is hereby repealed. no. 5 of 2021

(2) Notwithstanding such repeal, anything done or any
action taken under the provisions of the principal Act as amended by
the Ordinance referred to in sub-section (1) shall be deemed to have
been done or taken under the corresponding provisions of the
principal Act as amended by this Act as if the provisions of this Act
were in force at all material times.

STATEMENT OF OBJECTS AND REASONS

The Uttar Pradesh State Universities Act, 1973 (President Act No. 10 of 1973) has been enacted
to amend and consolidate the laws relating to certain Universities in Uttar Pradesh. By amending the said
Act through the Uttar Pradesh State Universities (Amendment) Act, 2019 (U.P. Act No. 6 of 2019), a
University has been established in Saharanpur district by the name of “Saharanpur State University,
Saharanpur”.

The ancient temple of Goddess Shakumbhari Devi is situated in Saharanpur district, which is one
of the famous Shakti Peeth of India. The general public has an unwavering reverence for
Maa Shakumbhari Devi. Dedicating the Saharanpur State University, Saharanpur established by the State
Government to Maa Shakumbhari Devi, it was decided to name the said University after her name in
accordance with the sentiments of the general public and at the same time enabling the University to
contribute to the advancement of Indian culture and civilization through higher education. In view of the
above, it was decided to change the name of “Saharanpur State University, Saharanpur” to
“Maa Shakumbhari University, Saharanpur” by amending section 4 and Schedule of the aforesaid Act.

Since the State Legislature was not in session and immediate legislative action was necessary to
implement the aforesaid decision, the Uttar Pradesh State Universities (Amendment) Ordinance, 2021
(U.P. Ordinance no. 5 of 2021) was promulgated by the Governor on August 03, 2021.

This Bill is introduced to replace the aforesaid Ordinance.

DR. DINESH SHARMA
Up Mukhya Mantri.

By order,

J. P. SINGH-II,
Pramukh Sachiv.
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